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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

Original Application No.118/2025 (WZ)

News Item titled “4 die after nitrogen gas leak at pharma firm in
Maharashtra” appearing in The Hindu Dated 22.08.2025.

Affidavit in Reply on behalf of Respondent No.2 -Maharashtra
Pollution Control Board

I, Kiran Hasabnis, Aged-Adult, Occupation-Service, the
Regional Officer of the Maharashtra Pollution Control Board at
Thane i.e. Respondent No.2, having office at Plot No. P 30, 5th
Floor, Office Complex Building, Wagle Industrial Estate, Mulund
Check Naka, Thane (West) 400604, do hereby solemnly affirm and

state as under :

1. I'say and submit that the present Original Application bearing
No.118/2025 is registered Suo-Moto by this Hon’ble NGT
based on the news item titled “4 die after nitrogen gas leak at
pharma firm in Maharashtra” appearing in The Hindu Dated
22.08.2025.

2. 1 am- filing this Affidavit on behalf of the Respondent-
Maharashtra Pollution Control Board in compliance of the
order dated 31/10/2025 passed by this Hon’ble NGT, bringing
on record the affidavit filed by the Respondent-Board before
the Hon’ble High Court of Judicature at Bombay.
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3. I say and submit that the Hon'ble High Court has taken Suo
Moto Cognizance and registered Suo Moto Writ Petition
bearing No. 02/2025 in respect of news appeared in “The Times
of India” dated 09/09/2025 regarding "The gas leak at Palghar’s
Boisar MIDC". A copy of the order dated 09/09/2025 passed
by the Hon’ble High Court Bombay is enclosed herewith as an

Annexure-I.

4. I say and submit that in the said Suo Moto Writ Petition
No.2/2025, the Respondent-Board has filed an Affidavit on
23/9/2025 before the Hon'ble High Court. The said Suo-Moto
matter is sub judice before the Hon’ble High Court Bombay. A
copy of the Affidavit filed by MPCB is enclosed herewith as an

Annexure-II.

5. Hence this submission.

at Thane.

For and on behalf of
Mabharashtra Pollution Control Board,

=)
(Kiran Hasabnis)
1 1 DEC 2025\ Regional Officer-Thane

Diet.Thane (M.8.)
Re n.No.10293/13
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IN THE HIGH COURT OF JUDICATURE AT BOMBAY
CIVILAPPELLATE JURISDICTION
SUO MOTO WRIT PETITION NO. 2 OF 2025

In Ref: Gas Leak at Palghar’s Boisar

Maharashtra Industrial Development

Corporation (MIDC) ...Petitioner
Vs.
State of Maharashtra & Ors. ...Respondents
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IN THE HIGH COURT OF JUDICATURE AT BOM BAY
CIVIL APPELLATE JURISDICTION

SUO MOTU WRIT PETITION NO. 2 OF 2025

In Re: Gas Leak at Palghar’s Boisar
Mabharashtra Industrial Development

Corporation (MIDC) ...Petitioner
Versus
The State of Maharashtra & Ors. ...Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 2

MAHARASHTRA POLLUTION CONTROL BOARD:

I, Rajendra A. Rajput, aged 57 years, Occupation — Service, the
Assistant Secretary (Technical) of the Maharashtra Pollution Control
Board, Mumbai having my office at 3™ Floor, Kalpataru Point, Sion
(East), Mumbai — 400 022, do hereby statc on solemn affirmation as

under:

1. I have perused the papers and proceedings of the above matter. |
have also perused the office files pertaining to the subject matter. |

am conversant with the facts of the case and therefore able to depose

L3 b




the same. 1 am filing the present Affidavit to place on record the
factual position pertaining an incidence of gas leak at Palghar’s
Boisar Maharashtra Industrial Development Corporation (MIDC).

crave leave to file a detailed Affidavit if so required at a later stage.

The Maharashtra Pollution Control Board has been constituted
under the provisions of Section 4 of The Water (Prevention and
Control of Pollution) Act. 1974 and is the State Board entrusted with
carrying out the various functions and discharging the duties
entrusted under the provisions of dic said Act. The Board 1s also
deemed to be the State Board for the purpose of implementing The
Air (Prevention and Control of Pollution) Act, 1981. The State

Board is also responsible for and has been entrusted with the

implementation of the various environmental laws.

I say and submits that this Respondent No. 2 Board has a Standard
Operating Procedure for industrial accidents or incidences of gas
leakages from the industrial units. Upon receipt of the complaint /
information regarding accident or incidences of gas leakages

following steps are taken: —




(a) The site of incidence is visited and inspected by the concerned

officials of the Board.

(b)Monitoring of probable gases / air pollution is carried out by
Mobile Monitoring vans, High Volume samplers. Also, data
from the nearest Continuous Ambient Air Quality Monitoring
Stations (CAAQMS) is perused and further line of action is
decided including directions to concemned authority for

evacuation of residents living in windward direction if required.

(¢) A safe Closure Notice is issued to the industries in case of major

accident / leakages took place.

I say and submit that this Respondent No. 2 Board has launched
online “Maha Paryavaran Mobile Application” to register
complaints about pollution for citizens and redressal of the

complaint is done in time bound manner.

I am filing this Affidavit in compliance of the Order dated g

September, 2025 passed by this Hon’ble Court.

I say and submit that two incidences have been occurred in MIDC

area at Tarapur, firstly on 21% August, 2025 at M’s. Medley

=
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Pharmaceuticals [imited, Plot No. F-13, MIDC, Tarapur and
secondly on 8" September, 2025 at M/s. Aarti Druga Limited, Plot

No. T-150, MIDC, Tarapur which are as follows:

I Brief information about M/s. Medley Pharmaceuticals
Limited, Plot No. F-13, MIDC, Tarapur:

a. That the industry is engaged in manufacturing of
product namely Albendazole (Antibiotic / Anti-

infective and its derivatives). This Respondent Ne. 2

Board has Renewed Consent 1o Operate subject to

terms and conditions to the industry vide letter dated

12" July. 2023 which is valid upto 28" February,

2027. Hereto annexed and marked as Exhibit — *A”

is the copy of the Consent to Operate dated 12* July,

2023.

b. As per Consent to Operate, the industry has provided
adequate air and water pollution control system and
also provided air pollution control measures which
comprises Acid and alkali scrubber to control process

emissions released from process vent.




¢. That the Industry was not in operation from
September 2022 to January 2025 due to market
condition. The industry is in operation intermittently

from February 2025.

d. That on 21* August, 2025 at around 3.30 pm, a
telephonic complaint was received by the officer of
this Respondent No. 2 Board from local resident
regarding industrial accident at M/s. Medley
Pharmaceuticals Limited, Plot No. F-13, MIDC,
Tarapur. Accordingly, Officials of this Respondent

Board immediately visited the said industry.

e. During the visit industry representatives informed the
following:

i. That gas leakage from Scrubber occurred and

6 numbers of workers felt unconscious due to

exposure of gas and the industry has stopped

steam supply to the entire plant immediately to

rectify the issuc and to carry out rescue

operation.

K N SOLUNKE
* AREAMUNEA!S
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ii.  That the industry has a safety protocol in place
and conducted training and mock drills to the
staff. As per the protocol it is mandatory to use
safety equipment’s like PPE, Cartridge mask

elc.

This Respondent Board officials deployed Mobile
Ambient Air Quality Monitoring Van in the premises
to monitor air quality. Perusal of Continuous Ambient
Al Quaiily Monitonusy Station CAAQMS (esulis
shows the Air quality index (AQI) was in the
satisfactory range. Hereto annexed and marked as

Exhibit — “B” is the copy of the Air quality index.

. This Respondent No. 2 Board has provided

Continuous Ambient Air Quality Monitoring Station
at M/s. JISW guest house, MIDC Tarapur, Boisar, Dist
— Palghar. Ambient Air Quality results dated 21* to
23™ August, 2025 shows that Air Quality Index is in

between Good to Satisfactory zone. Hereto annexed



and marked as Exhibit — “C” is the copy of the

AAQM results dated 21% to 23" August, 2025.

. That after the above incident this Respondent No. 2
Board has issued Voluntary Closure Directions on
22 August, 2025 under Section 33A of the Water
(Prevention & Control of Pollution) Act, 1974 and
31A of the Air (Prevention and Control of Pollution)
Act, '981 to M/s. Medley Pharmaceuticals Limited.
Hereto annexed and marked as Exhibit — “D” is the
Copy of the Voluntary Closure Directions dated 22™

August, 2025 issued by this Respondent No. 2 Board.

i. That the industry has carried out internal

investigation on 28" August, 2025 and the same was
communicated to this Respondent No. 2 Board on 18"
September, 2025. Hercto annexed and marked as
Exhibit — “E” is the Copy of the Letter dated 18"

September, 2025.

j. As per internal investigation report of the industry, it

is reveals that the incidence occurred due to

K.N SOLUNKE
o[ AREAMUMEL §

AURAKGABAD
Reg Mo, 11235
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operational error. Such accidents falls under the
purview of Directorate of Industrial Safety and Health

(DISH).

II.  Brief Information of Aarti Druga Limited, Plot No. T-
150, MIDC, Tarapur:

a. That the industry is engaged in manufacturing of

product namely 1. Cyclopropyl Amine, (OR) Para

Toluene Sulphonyl Chloride (OR) Salicylic Acid, 2.

wery, 3. 8edium Benzen Sulphinate, 4. CIS
Bromo Benzoate, 5. Benzene Sulphonic Acid, 6.
Intermediates of Itraconazole-1 & Intermediates of
Itraconazole — IT and 7. Para Toluene Sulphonic Acid
Sodium Salt. This Respondent No. 2 Board has
Renewed Consent to Operate subject to certain terms
and conditions to the industry vide letter dated 6"
December, 2022 which is valid upto 31% August,
2027. Hereto annexed and marked as Exhibit — “F”
is the copy of the Consent to Operate dated 6%

December, 2022.




. As per the Consent to Operate, the industry has
provided adequate Air and Water pollution control
system and also provided Five numbers of Scrubbers
for control of process emissions and one Multi
Cyclone Scrubber provided to control emission from

boiler.

. That on 8" September 2025 at around 6.45 pm a
telephonic complaint was received by the officer of
this Respondent No. 2 Board from local resident
regarding industrial accident at M/s. Aarti Druga

Limited, Plot No. T-150, MIDC, Tarapur.

. That During the visit industry representatives
informed the following:

i. That the industry are using Toluene and
Chloro-sulphonic acid as a raw material for the
product namely Para Toluene Sulphonyl
Chloride in which Hydro Chloric acid (HCL)
gas is generated as a by-product. Further,

simultaneously this HCL gas is scrubbed in




iii.

10

water at its saturation level around 30 %

concentration and sold out.

That the Security guard of gate No. 2 observed
fumes near scrubbing section of HCL and
immediately informed to the safety officer. The
Safety Officer immediately instructed the
production team to stop the chloro-sulfonation
reaction and activate the standby scrubber
(Serubben Now 250 The woinpany el gy
squad reached the spot immediately and
sprayed water to absorb the HCl fumes. Then

water is collected in pit and transferred to ETP

for the further treatment.

That the 20 inch cover of the HDPE tank
storing Scrubbing media developed cracks
HCI. gas escaped into atmosphere. This Hydro
Chloric acid fumes turned into white fog due to
moisture in atmosphere. Since 30% Hydro

Chloric acid produces strong fumes on contact

I
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with atmospheric moisture, dense vapors were
observed. Factory management immediately
stopped the HCL gas supply to scrubber tank
and attended the leakages. The leakage
continued for about 5-6 minutes and the
situation was brought under control within 10
minutes. The fire brigade arrived but did not
need to intervene as the situation was already
under control. No injuries occurred to

employees or nearby residents.

e. That this Respondent Board officials deployed
Mobile Ambient Air Quality Monitoring Van in the
premises to monitor air quality. Perusal of
Continuous Ambient Air Quality Monitoring Station
CAAQMS results shows the Air quality index (AQI)
was in the satisfactory range. Hereto annexed and
marked as Exhibit — “G” is the copy of tl;e Air

quality index.




f. The MPC Board has provided Continuous Ambient
Air Quality Monitoring Station at M/s. JSW guest
house, MIDC Tarapur, Boisar, Dist — Palghar.
Ambient Air Quality results dated 8" to [0
September, 2025 shows that Air Quality Index is in
between Good to Satisfactory zone. Hereto annexed .
and marked as Exhibit — “H™ is the copy of the Air

Quality Index dated 8" to 10™ September, 2025.

K. That after the above incident this Respondent No. 2
Board has issued Voluntary Closure Directions on 9™
September, 2025 under Section 33A of the Water
(Prevention & Control of Pollution) Act, 1974 and
31A of the Air (Prevention and Control of Pollution) ‘
Act, !'98]1 to M/s. Aarti Drugs Limited. Hereto
anncxed and marked as Exhibit — “I" is the Copy of
the Voluntary Closure Directions dated 9"

September, 2025 issued by this Respondent No. 2

Board.
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. That the industry has carried out intemal
investigation on 15" September, 2025 and the same
was communicated to this Respondent No. 2 Board
on 15" September, 2025. Hereto annexed and marked
as Exhibit — “J” is the Copy of the Letter dated 15"

September, 2025.

‘ m. As per internal investigation report of the industry, it
is reveals that the incidence occurred due to
mechanical failure. Such accidents falls under the
purview of Directorate of Industrial Safety and Health

(DISH).

7. I say and submit that this Respondent No. 2 Board is monitoring

the air quality and ensures scientific disposal of Hazardous wast

b 8. Hence, these submissions.

Solemnly affirmed at Mumbai )

ThisZ3day of September, 2025.)

ot (Rajendra &/ Rajpu)
Advocate for Respondent No. 2 e
Maharashtra Poliution Control Board
# a Mumbai
BEFORE Mg/ 3
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MAHARASHTRA POLLUTION CONTROL BOARD
Tel: 24010706/24010437 o Kalpataru Point, 2nd and
Fax: 24023516 B 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in P v‘\-ﬁrﬁ Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in N4 Sion (E), Mumbai-400022

RED/L.S.1 () Date: 12/07/2023
No:- Formatl.0/CC/UAN

No.0000157498/CR/2307000644 AREA HUNEA &

AURANGAZAD —
To, Reg No. 11238 é", I..FE , ’{%P’
M/s.Medley Pharmaceuticals Ltd. Exp; Date N‘ I Q’;
Plot No. F - 13,MIDC Tarapur \\ymh o
Palghar. VORI

Your Service is Qur Duty

Sub: Grant of Renewal of consent with amendment under RED/LSI
Category.

Ref: 1. Earlier consent accorded by the Board vide no.Format1.0/AST/UAN
No.0000042050/R/CC-1804001215 dated 26.04.2018

2. Environmental Clearance granted vide no.SEAC-2013/CR-184/TC-2 DATED
12.01.2016.

3. Minutes of 7th CC Meeting held on 07-06-2023.

Your application No.MPCB-CONSENT-OOOOIS?@QB VDated 28.12.2022

For: grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21, of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 and Rule 18(7) of the Hazardous & Other Wastes
(Management & Transboundary Movement) Rules 2016 is considered and the consent is
hereby granted subject to the following terms and conditions and as detailed in the
schedule I, Il, Il & IV annexed to this order:

1. The consent to renewal is granted for a period up to 28/02/2027

2. The capital investment of the project is Rs.58.72 Crs. (As per C.A Certificate
submitted by industry Existing C.l. Rs.53.9817 Crs.+ Expansion/increase in
C.l. Rs.4.74 Crs.)

3. Consent is valid for the manufacture of:

Sr Maximum

N Product 2 ouantity UOM . *
Products
1 |Antihypertensive & its derivatives 15 MT/M
2 |Antibiotic/ antiinfective & its derivatives 40 MT/M
3 |Antihypschotic & its derivatives 5 MT/M
4 |Antidiabetic & its derivatives 15 MT/M
5 |Antiemetic, gastroprokinetic & its derivatives 10 MT/M
6 |Antiarrhythmic & its derivatives 10 MT/M
ey Pharmaceuticals . 0. ndus-1d. 72044 T12-07-2023 Page 1 of 11




- Prod " 0
Antiulcerative & its derivatives L MT/M
Antilipimic & its derivatives 5 MT/M
Analgesic; Non-opioids 10 MT/M

10 |Anti-inflammotory & its derivatives 15 MT/M
11 |Anticonvulsant & its derivatives 15 MT/M
12 |Antiasthmatic; antiallergic & its derivatives 10 MT/M
13 |Mydriatic; decongestant drugs & its derivatives 25 MT/M
14 |Cardiovascular drugs 15 MT/M
15 |Intermediates 150 MT/M
16 |Ferrousgluconate IP/BP i 15 MT/M
17 |Choline citrate 10 MT/M
18 |Protein hydrolysate 15 MT/M
4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:
| 3; Description - 5 emé_;':"tg;! {1 Standards to: Disposal Path b
T ! 1. |Trade effluent 2475 As per Schedule-| gs;iic\: %Eg% » I
I_Z___ Domestic effluent 7.2 As per Schedule-l|Soaked in soak pit
5. Conditions under Air (P& CP) Act, 1981 for air emissions:
& Stack: . Description ofstack /' NumBErar === Standards to bie -
No.:. N Source i Stack il R achieved

1 1 Boiler 1 As per Schedule -li

2 2 [D.G.Set 1 |As per Schedule -l

3 3 Thermopac 1 As per Schedule -lI

4 4 Acid Scrubber 1 As per Schedule -l !

5 5  |Alkali Scrubber 1 As per Schedule -l :

6. Non-Hazardous Wastes:
SriNo Type of Waste Quantity. " UaM
NA

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for

Collection, Segregation, Storage, Transportation, Treatment and Disposal of
hazardous waste:

Treatment Disposal

Categorj.r No./ Type Quantity UoM. Treatment Disposé!

1 35.3 Chemical sludge from waste

il 5  [MT/A[ Landfill (CHWTSDF

Mediey Pharmaceuticals Ltd./CR/UAN Wo.MPCE-CONSENT-000015 7498 /Indus-1d. 72044 {12-07-2023
12:32:02 pm) /QMS.PO6& F02/00
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10.

11

12,

13.

14,

15,

16.

17.

12:32:02 pm) /QMS.PO6_F02/00

Category No./Type :Quantity' UoM'c . Treatment Disbosai

33.1 Empty barrels
/containers /liners

Sale to authorised

e cherteih 300 NoM)  Recyde Joarty / cwTSOF
[wastes

3 |28.3 Spent carbon 1000 |Kg/M lncFi{r;i;zltli:ni i:l:yu; g:mg;id
4 |evaporation residues. | 2000 [€om| e oer | cuwrsor

o L A e A

* Industry shall ensure disposal of Hazardous Waste to the Actual user
having permissions under Rule 9 of Hazardous and other Waste (M & ™)
Rules, 2016

The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry,

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

The industry shall obtain necessary permission from the Directorate of Industrial Safety
and Health (DISH).

The applicant shall properly collect, transport & regularly dispose-off the Hazardous
Waste to CHWTSDF, in compliance of the Hazardous and other Waste (M & TH)
Rule-2016 an keep proper manifest thereof. . -

This consent is issued pursuant to trg lecision of the 7th Consent Committee Meeting
held on 07.06.2023 o\ 17

This Consent is issued subject to an order passed or may be passed by Hon’ble NGT in
application no.1038/2018 in the matter of CEPI.

The applicant shall comply with the conditions of the Environmental Clearance granted
vide letter No. SEAC-2013/CR-184/TC-2 DATED 12.01.2016.

Industry shall install online continuous monitoring system as per CPCB guidelines &
data to be transmitted directly from Data Logger to Board server .

The applicant shall make an application for renewal of consent 60 days prior to date of
expiry of the consent.

The applicant shall not carry out any excess production or produce new products
without Consent of the Board and without Environmental Clearance wherever it
applicable.

armac cals 0. o naus-id. =U7- 3 Page 3 of 11
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18. Industry shall switch over to cleaner fuel instead of F.0. as per Boards Circular dtd.

05.02.2020 within six months,

This consent is issued as per communication letter dated 03/11/2022 which is
approved by competent authority of the board.

B3987943 2 by: Dr. |.B.Sa
539a552a| 60ed by: Dr.).B.Sange
15d]1 80| Assistant Secretary (Techal

fadefcSa| For and on behalf of,

S8ddlad8| Mah n Control Board
40704 Gec

cadad75f| wstdmpe
04396935| 2023-07-1

Received Consent fee of -

Sr.No Amount(Rs.) Transaction/DR.No. Date Transaction Type
500000.00 |[TXN2301000733 05/01/2023|Online Payment

Fees of Rs. 15,000/-towards additional fees for increase in C.I. Rs.4.74 /-Crs.
is deducted from the total fees remaining fees of Rs. 85,000/- is balance with
Board will be adjusted in next renewal of consent.

Copy to:

1. Regiona! Officer, MPCRB, Thanea and Sub-Reqgional Officer, MPCB Tarapur |
- They are directed to ensure the compliance of the consent conditions.

2. Chief Accounts Officer, MPCB,Sion, Mumbai

0. B indus-id. - 3
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SCHEDULE-!
Terms & conditions for compliance of Water Pollution Control;

1. Al As per your application, you have provided Effluent Treatment Plant (ETP) of
designed capacity of 50.00 CMD consisting of Primary (Collection tank,
Neutralization tank, Equalization tank, Flash mixer, Primary Clarifier/Primary
Settling Tank), Secondary (Activated sludge process, MBR), Tertiary (Pressure
sand filter, Activated carbon filter), Advanced treatment (Reverse osmosis) for
the treatment of 24.75 CMD of trade effluent.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge, There shall be no discharge on land or outside
factory premises.

C] The Industry shall ensure connectivity online monitoring system to the MPCB
server including separate energy meter for pollution control system.

D] The treated effluent shall be recycled 100%

2. A)] Asper your application, you have provided Septic Tank followed by Soak pit for
the treatment of 7.2 CMD of sewage.

B] The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

Parameters Standards (mg/l)
1 Suspended Solids~ - - "“INot to exceed 50
2 |BOD 3days27°C" %« |Not to exceed 30

C] The treated sewage shall be rﬁ%gd”fbr secondary purposes to the maximum
extent and remaining shall be discharged on land for gardening within premise
after confirming above standards. In no case, sewage shall find its way for
gardening / outside factory premises.

3. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

7] MPCE- .
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5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water cornsumption quantity

Sr. No. Purpose for water tonsumed = (CMD}
Industrial Cooling, spraying in mine pits
% or boiler feed 4058
2. |Domestic purpose 9.00
. Processing whereby water gets polluted 25.00
* |& pollutants are easily biodegradable :
Processing whereby water gets polluted
4. & pollutants are not easily 0.00
biodegradable and are toxic \
5. |Gardening 10 g

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

SCHEDULE-I l

Terms & conditions for compliance of Air Pollution Control: :

1. As per your application, you have provided the Air poliution control {APC) system and erected '
following stack (s) to observe the following fuel pattern: |

APC System. ' |Stack | Type. - Sulphur
Saurge pravided/pro. Height(in . of. i Content(in : Pollutant Standard

posed v mtr) Fuel %)
: 50
LDO LG Mg/Nm’ |
1 Boiler Stack 2086:"] 7.5 | 1.8 : '
LEr/Hr 502 Kg%zy
- 50
HSD | TPM Ma/Nm®
2 | DGset | Acoustc | 450 | 35 1.0 2 |
e Ltr/Hr SO? Kg}éay {
|
50
LDO L Mg/Nm’
3 | Thermopac Stack 13.00 17 1.8
Ltr/Hr s02 K]:_:; Dsaay
4 Process Vent Scrubber 5.20 - - Acid Mist Mg:;:lm’
Report 15

2. The Applicant shall provide Specific Air Pollution control equipments as per the conditions of EP
Act, 1986 and rule made there under from time to time/ Environmental Clearance / CREP
guidelines.

ke i i
€y Pharmaceuticals Ltd. o. E ndus-1d. AR
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3. The applicant shall operate and maintain above mentioned air pollution control
system, so as to achieve the level of pollutants to the following standards:

ven “Parameters " ISR standards (unit) _
| Total Particulate Matter Not to exceed 30 mg/ Nm3

4. The Applicant shall obtain necessary prior permission for providing additional control
equipment with necessary specifications and operation thereof or alteration or
replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

5. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

SCHEDULE-III
Details of Bank Guarantees:

Consent

(C2E/="Amt of BG _Subm:ssion

Sr. A e
Period Pu'rp?sg pf QG

No Compliance Validity

Period Date

- €20 imposed
/C2R):

1| CtoR | 500,000/ | EXistingtobe | Towards O&M of | o rviious | 31.08.2027

extended PCS
it Towards
2 | CtoR | 500000 | EXistingtobe | o nceof | conTINUOUS | 31.08.2027
extended 22
consent condition
switch
overTowards
3| CtoR | 1,00,000/- 15 days switchover to 28.02.2027 31.08.2027
cleaner fuel

. within 15 days.

**Existing BG obtained for above purpose if any, may be extended for period of
validity as above.

BG Forfeiture History
“Amount of .\ Reason of

Consent Amount‘of SubmisSion : Purpose e -
{C2E/C2QIC2R). cssl Perody it of BG = L e

| Srno.

Forfeiture ™

BG Return details

Srno. 'Consent (C2E/C20/C2R)'8G imposed Purpose of BG - Amount of BG Returned:
NA

SCHEDULE-IV

General Conditions:
The Energy source for lighting purpose shall preferably be LED based

2. The PP shall harvest rainwater from roof tops of the buildings and storm water drains
to recharge the ground water and utilize the same for different industrial applications
within the plant

ediey armaceulicals 0. ol naus-id. 0=
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3. Conditions for D.G. Set

a) Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

c) Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Set must be strictly in compliance with recommendations of DG Set
manufacturer,

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure.

g) The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set.

h) The applicant shall comply with the notification of MoEFCC. India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

4, The applicant shall maintain good housekeeping.

The non-hazardous solid waste arising In the factory premises, sweepings, &tl. be disposed
of scientifically so as not to cause any nuisance / pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste

6. The applicant shall not change or aiter the quantity, guality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has ot been granted/without prior consent
of the Board.

7. The Board reserves the right to review, amend, suspend, revoke this consent and the same
shall be binding upon you.

8. The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCB official site).

9. The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

10. The industry shall achieve the National Ambient Air Quality standards prescrived vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

11. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

12. The industry shall ensure replacement of pollution control system or its parts after expiry of
its expected life as defined by manufacturer so as to ensure the compliance of standards
and safety of the operation thereof,

13. You shall operate OCEMS installed for source emission round '0" clock and transmit data
online to CPCB and MPCB server. You shall also monitor effluent guality, stack emissions and
ambient air quality monthly/quarterly. You shall conduct Dioxin Furan monitoring by third
party NABL Accredited agency once in year and submit report to Sub Regional Officer.

4N

E
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15.

16.

17.

18.

19.

20.

21.

22
23,

14

You shall ensure collection, and segregation of BMW regularly to treat and dispose Off
within 48 hrs from generation.

Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill sitefenvironment.

An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

You shall not Rent, Lend, Sell, Transfer or Close Down the facility or otherwise
transport the Bio Medical waste for any other purpose without obtaining prior written
permission of the MPC Board.

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manhotes. No.efﬂuent shall find its way other than in
designed and provided collection® syste i

Neither storm water nor discharge ‘from ‘Bther premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as to maintain ambient air quality standard in respert
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

24. You shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the facility premises.

25. The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection to/and for use of the Board's Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as S-1, 5-2, etc. and these
shall be painted/ displayed to facilitate identification.

‘Medley Pharmaceuticals Ltd.JCRVUAN No. MPCE-CONSENT-000015 7398/ Indus-1d.72034 [12-07-2023
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26.

27.

28.

29,

30.

31.

32

33.

34,

35.

36.

r—

12:32:02 pm) /QMS.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution cantrol
system. A register showing consumption of chemicals used for treatment shall be
maintained.

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shalli submit 2 yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating to
piant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in caonnection with the grant of any
consent conditions.

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992

You should monitor effluent gquality, stack emissions and ambient air quality
monthly/quarterly. You shall conduct Dioxin Furan manitering by third party NABL
Accredited agency once in every year and submit report to Sub Regional Officer.

The Board reserves its rights to vary all or any of the condition in the consent, if due tc
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gov.in).

You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to compliance of CCA.
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel : 25802272 |~ | Regional Office, Thane
Fax : 25805398 || — ' 5™ Floor, Office Complex
_Bldg.,
Website: http://mpcb gov.in W | Near Mulund Check Naka,
E-mail Id: rothane@mpcb.gov.in . Wagle Estate, Thane-400 604.

No. MPCB/ROT/VCD/2508220002 Date : 22/08/2025

To,

M/s. Medley Pharmaceuticals Ltd,
Plot No: F-13, MIDC Tarapur,
Tal. & Dist. Palghar.

ASTLI NBAIS
AURANJABAD
Rej No 11288

Eape Dite

12,1 g
sLFE 2wF
N, cL.-::..:z =

Your Service is Our Duty

L OF
Sub:- Voluntary Closure Directions u/s 33A of the Water (P&CP) Act,
1974 and u/s 31 A of the Air (P&CP) Act, 1981.

Ref: - 1) Consent granted by Board dtd. 12/07/2023.
2) Nitrogen gas leakage incidence occurred on 21/08/2025.
3) Visit of the Board official to your unit dtd. 21/08/2025.
4) Legal proposal received from SRO Tarapur-l vide no. MPCB-
LEGAL_ACTIONS-240220089, dtd. 22/08/2025.

WHEREAS, you are operating the industry in the poliution prevention area
declared under the Provisions of the Water (P&CP) Act, 1974 and the Air (P&CP) Act,

1981 and the Hazardous & Other Wastes (Management & Transboundary Movement)
Rules, 2016.

AND WHEREAS, the Board had granted the conditional consent to operate
under Section 26 of the Water (Prevention & Control of Pollution) Act, 1974, under
Section 21 of the Air (Prevention & Control of Pollution) Act, 1981 and Authorization
under Rule 6 of the Hazardous & Other Wastes (Management & Transboundry
Movement) Rules, 2016. AND WHEREAS, it is obligaiory on your part to comply with
the same. AND WHEREAS, it was also obligatory on your part to provide adequate
and efficient pollution control devices and take adequate measures to control air &

water pollution from all sources so as to achieve the standards prescribed in the
Environment (Protection) Act, 1986.

AND WHEREAS, nitrogen gas leakage incidence occurred from the nitrogen tank
during Albendazole production, resulting in four casualties and serious injuries of two
persons on 21/08/2025 at 2:30 pm. AND WHEREAS, you have failed to communicate

report of occurrence of incidence to MPC Board as per consent general condition no.
15.

AND WHEREAS, you have not installed online continuous monitoring system, as
per CPCB guidelines & data to be transmitted directly from Data Logger to Board server
as per consent condition no. 15. Also, you have not installed OCEMS for source
emission round o'clock and transmit data online to CPCB and MPCB server.
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NOW THEREFORE, in exercise of powers conferred upon me by the Board
u’s. 33A of the Water (P&CP) Act, 1874 and u/s 31A of the Air (P&CP) Act, 1981. |
The Regional Officer, Thane hereby directed you to voluntary safely closed down your
manufacturing activity as precautionary measures and safety purpose in order avoid
further mishap. Also, you are hereby directed not to charge fresh raw material to carry
out further batches, till further order from MPC Board and NOC from DISH Authority.

In case of your failure to comply these directions, further suitable action which
may be deemed fit, as per the provisions of the Environmental Act's will be initiated
against your unit, which may please be noted.

This is issued with the post facto approval from competent authority.

For and behalf of M.P.C. Board,

@i/
(Kira(r'? asabnis)

Regional Officer, Thane
Copy submitted to:-
1. Hon'ble Chairman. M P.C. Board Mumbai
2. The Member Secretary, M.P.C. Board, Mumbai.
3. Assistant Secretary (Technicall M.P.C. Board. Mumbai
4. Law Officer M.P.C. Board, Mumbai

Copy to:

Sub Regional Officer, MPC Board, Tarapur !- It is directed to ensure thal these
Directions to be served to the industy and submit the compliance immediataly.

Page 2 of 2
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F-13, MIDC Tarapur Industrial Estate, Kolavadé | NLRL} W LK
Boisar, Taluka & District : Palghar - 401 506

TEL. : 02525 - 661026 / 27 » E - mail : api@medleylab.com
CIN-U2430MH1875PLCO18286

To,

The Sub-Regional Officer,
Maharashtra Pollution Control Board
Tarapur-l,

Tarapur

Subject: Submission of Joint Investigation Report of Medley Pharmaceuticals Ltd.

Ref: MPCB/ROT/VCD/2508220002

Respected Sir,

We are pleased to inform you that we are submitting following documents to MPCB, Tarapur office
with reference to the letter received with number- MPCB/ROT/VCD/2508220002.

Jaint Investigation Report dated 28-08-2025
Route of synthesis

Brief manufacturing process

P&ID diagram of incidence area.

B0 P de

Thanking You.

Yours Faithfully,

Dr. Dharmesh Patel

AVP-API,
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Joint Investigation Report of
Medley Pharmaceuticals Limited, Tarapur plant

(Accident on 21 -08-2025)

Investigation and Audit Done by:

External Safety Auditor - Mr. Arun Sawant : Signature & Date %
<k

(DISH Approved Competent Person) :

(N L
Site Head - Dr. Dharmesh Patsl : Signature & Date: -ﬂ%‘\}ﬂ
t A
internal EHS Person : Mr. Shubham Thalkur : Signature & Date 7%{

{Engineering and EHS)

o o8 >3
Internal Production Person Mr. Suratbahadur Nagarji @ Signature & Date:_____ j_ﬂ___

(Production Executive)

{Q.CS



|2

Joint Investigation of plant done on 26-08-2025:

There was an incidence occurrec on 21-08-2025 at around 3:30pm to 4:30pm in the batch no
RD/ALZ/2502 of Albendazole in Module-B.

In this incidence, two candidates Mr. Rohan Sinde (Executive production) and Mr. Nilesh Hadal
(Security) were injured and shifted to Shinde hospital ICU. There were four persons Mr. Kalpesh
Raut (Assistant manager production), Mr. Kamlesh Yadav (Contractual worker), Mr. Deeraj
Prajapati (Contractual worker) and Mr. Bangali Thakur (contractual waorker) were deceased.

After incidence Medley Pharmaceuticals Ltd team has done investigation on 26-08-2025. The
outcome and observation as below.

1. Raw material:
a. Diamine: Diamine waight is 600Kg. RMs have been issued manually from store

because of trial batch. We have verified the quantity and there is no variation in the
material weight.

b. S-Methyl thiourea sulfate: S-Msthyl thiourea sulfate 549.6 Kg. FM has been issued
manually frem the store because of trial batch. We have verified the quantity and
there is no variation in the material weight.

c. S-Methyl thiourea adduct: Adduct weightis 610.81 Kg. S-Methyl thiourea adductis
unstable, so, the product taken in-situ and immediately used for the further
reaction.

d. Methanol: Methanol weight Is 3600 L. RMs have been issued manually from store
because of trial batch. We have verified the quantity and there is no variation in the
material weight.

. Acetic acid: Acetic acid weight is 360 Kg. RMs have been issued manually from
store because of trial batch. We have verified the quantity and there is no variation in
the material weight.

2. Manufacturing Procedure: Mr. Rohan Shinde was the competent processing executive
who was operating the manufacturing process in Module-B at reactor R-101. There was
continuous nitrogen supply in the process because of the inert atmosphere requirement
in the process. After charging of the raw materials, the reaction temperature slowly
raises by applying steam to the reactor. Methanol and acetic acid can come out in gas
form because of the reaction temperature 50-55°C then 60-65°C. Methyl mercaptan is
the bypreduct of this process and it has to be scrubbed out. Referring to the BMR of
Albendazole ond the observation of the batch processing officer, it has been observed
that there is no variation or deviation in the manufacturing process.

The reaction conversion has been monitored by HPLC after incidence and it has been
observed that the reaction conversion in Albendazole is around 72.80% while the
unreacted Diamine was around 17.76%. There is no abnormal impurity formation
observed in sample analysis of R-101batch no RD/ALZ/2502.

3. Equipment fitment: The batch size volume is well calculated and comfortably working

in the reactor R-101. Already first batch has been completed successfully and that
material is under drying. The second batch also run well till the incidence.

%
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Utility supply:

L

Steam line: All operating valves have been checked and are working well. No
abnormal steam pressure observed during the procass operation.

Cooting water line: All operating valves have been checked and are working well.
Chilling water tine: All operating valves have been checked and are working well.
Brine line: All operating valves have been checked are working well.

Nitrogen line: We have taken nitrogen pressure 0.2 Kg to the nitrogen line as well as
reactor end observed for 2 hrs to check any pressure drop because of any kind of
tailure in the working erea. After 2 hrs it has besn found that there is no remarkable
pressure drop in the pressure line. So, thare was no nitrogen leakage from nitrogen
line.

AHU working: Medley Pharmaceuticals Ltd have total 12 numbers of AHUs and all are
separate, individual and not connected with each other. There are 4-AHUs in Module-A
and 4-AHUs are in Module-B st ground floor area. 1-AHU for common corridor in ground
floor, 1-AHU in Module-A and 1-AHU in Module-B in charcoalization at second floor. 1-
AHU at intermediate area first and second floor common intermediate area. It has been
observed that AHU was working well at the time of operation and today. The air transfer
rates of all AHUSs are as below, but tha AHU is working well. There is no interlink in all
AHUSs, so, there is not any gas spread out in anather area through AHU ducting.

Module-A
AHU-1: Common for Module-A crystallization area 2no centrifuge area. R-108 first floor

mom ol e semmd $lm ey
Ga glouna ool

AHU-2: Module-A Drying erea ground floor

AHU-3: Module-A Powder processing area ground floor
AHU-4: Module-A Corridar ground floar

AHU-10: Medule-A charcoalization area second floor

Module-B
AHU-5: Common for Module-B crystallization aree and centrifuge area. R-101 first floor

and ground floor

AHU-8: Module-B Drying area ground floor

AHU-7: Module-B Powder processing aree ground floor
AHU-8: Module-B corridor ground floor

AHU-11: Module-B charcoalization area second floor

AHU-9: Common corridor between Module-A and Module-8 ground floor

Intermediate Area

AHU-12: Common for First floor and second floor common intermediate area.

Vent line: Vent line connected with scrubber line in workroom area near R

effectively with fully open the vent line valve as wall as the scrubber line valve.
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7. Scrubber: It has been observed that Scrubber was working well at the time of operation
and today, There is no failure in the performance of scrubber. The serubbing tanks are

still active and no failure of scrubbing material.

8. R-101: R-101 is working wall at the time of operation and the same working well today.
There is no RPM change in the reactor, No stirring motor failure cbserved. We have taken
nitrogen pressure in the R-101, It has been observed that there is no pressure drop after

2 hr. time. So, reactor R-101 is parfectly working.

9. Safety training:
a. Process has been discussed with cross function team and equipment fitment

b.

b.

activity completed and then efter trial batch started.

Process HAZOP has been prepared before taking manufacturing batch in plant on
13-02-2025 and process safety training has been given to all the workers accordingly
on 05-08-2025.

1t has been observed that the company conducts regular safety training programs for
all workers from the very first day of their joining. Further, refresher safety training
sessions are organized at six-month intervals. The training modules cover essential
espects such as firefighting, rescue operstions, safe handling and usage of
chemicals, proper use of safety gears, and adherence to safe operational practices.

10. Manpower:
a.

Arjun Kumar was the first person who was working with Mr. Rohan Shinde, and he
has rescued Mr. Rohan followed by informing others.

Mr. Tushar Barhate, Mr. Ketan Patil, Mr. Nllesh Hadal and ather members have taken
action for rescue gperation to save other members, Mr. Kalpesh Raut (Assistant
Manager Production), Mr. Kamlesh Yadav (Contractual worker), Mr. Deeraj Prajapati
(Contractual worker) and Mr. Bangali Thakur (contractual warker).

Mr. Rohan Shinde is an executive production who was working under Mr. Kalpesh
Raut an Assistant Manager Production. Mr. Rohan was working under Mr. Kalpesh
Raut's supervision and operating the process on 21-08-2025. Mr. Rohan is an
approved competent person for the production operation. Mr. Rohan Shinde was
aperating procedure with proper protective cartridge mask as well as required PPEs.

Dr. Dharmesh (Site head) has taken a round around 2:00 pm on 21-08-2025 to the
plant. He has taken & round on second floor where Mr. Deeraj Prajapati and Mr.
Chetan Dalvi were working an R-106 condenser shell bolts dismantling. Then he
came down to the first floor to check ongoing activity. At that time, Mr. Arjun Kumar
was working on first floor. Then Dr. Dharmesh went ta crystallization pass box area
at first floor and taken updates on Albendazole batch from Mr. Rohan Shinde, Mr,
Kalpesh Raut and Mr. Tushear Barhate (R&D). They reported to Dr. Dharmesh that the
scrubber valve is fully open, and the batch is going well, acetic acid addition about
to complete and pH checking is going on. Then Dr. Dharmesh gone to R&D for
ongoing work updates, and he went to check ANFD process in PP area. Dr.
Dharmesh came back to the office. Dr. Dharmesh had & discussion with Mr.
Bhavesh Patil (QC) for ongoing QC activity and then hed a tea. After completion of
tea and few minutes letter Mr. Deepak Angre (Canteen person) infermed to Dr.
Dharmesh that Mr. Rohan has some Issue and rescue team taken him in canteen.
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Dr. Dharmesh has cbserved his condition and rushed to take his car and sifted him
to Shinde Hospital immediately for his treatmant.

Mr. Rohan Shinde was the person who first person affected with the incidence and
admitted in ICU in Shinde Hospital in Boisar. Now, he was recovered well and
discharged from the hospital, We have discussed about the incidence, and he told
that, on 21-08-2025 the process was running wetl and st the time of supply of steam
Mr. Kalpesh Raut (Assistant manager production) has told him for partially open the
scrubber valve to reduce methanol loss. Earlier it was fully open. So, Mr. Rohan
Shinde has reduced that scrubber valve and then he applied steam to the reactor R-
101. The temperature reachad to 50°C, he observed some gas smell around the
reactor R-101, he came out of the area followed by reducing steam supply valve.
Again, he went inside to the reactor area to open the scrubber velve to reduce smell
at working area. Mr. Rohan has tried to open the scrubber valve and fell down at the
same place and then he got unconscious. The rescue team has rescued him,

Mr. Rohan Shinde also added that after achieving temperature 50°C, he instructed
Mr. Bangali Thakur (contractual laber) to do mopping activity in ground flcor of
Module-A and Module-B. So, Mr. Bangali Thakur was gone to do mopping activity in
ground ftoor. He has open all doors of both modules for mopping activity. Becsuse of
this reason the Nitrogen and methyl mercaptan gases spread out on the ground floor
of Module-A and Module-B. Mr. Bangali Thakur was found in Module-g.

1= hias Boon confirmad that karanas af the nartial npaning of the serubher valve The
geses like Nitrogen, methanol, ecatic acid and methyl mercaptan have nat besn
gone out from R-101 and came out to the working area. And because of this reason
the heavy gases nitrogen and mathyl merceptan have been spread out in the

Moduie-B.

CC TV Camera:

Upon investigation of the CCTV footage, it has been observed that Mr. Kalpssh Raut,
Mr. Kamlash Yadav, Mr. Dheeraj Prajapati, Mr. Sahid Ali, and Mr. Nilesh Hadal enterad
the affected area in order to rescue Mr. Bangali Thakur, without adhering to the
required safety precautions. As a result, Mr. Kalpesh Raut, Mr. Karmnlesh Yadav, and
Mr. Dheeraj Prajapati were axposed to the gases and sustained injuries. All four
affected individuals were subsequently rescued from Module-A, It has further been
abserved that while several workers involved in the rescue operation were equippad
with gas masks, some failed to follow the prescribed self-safety measures.
Consequently, Mr. Nilesh Hadal was also affected anc required treatment in the ICU
at Shinde Hospital, wheraas Mr. Sahid All remained unharmed.

Conclusion:

a. There is no failure of Material.
b. There is no failure of machine.
¢. There is no failure of Process.

ﬁq}%&f %& < f;mu &R!_/z?\



There is failure of scrubber valve operation. "é'rt!

There is failure of self-safety.

Because of above failure, Nitrogen {bp: -195.8°C), methanol (bp: 64.7 °) and methy!
mercaptan (bp! 5.8°C) gas as well as partially acetic acid (bp: 117.9°C) gas came out
from the scrubber liné and spread out in working area as well as powder processing area
Module-A and Module-B.

Based on above observation, we opine that it was an accident.
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T RESEARCH AND DEVELOPMENT

=I¥1 EDLEY
. ‘Rhoarmaceuticals Limited” DEPARTMENT

(ar pivigioN)

Route of synthesis of Albendazole

Route of Synthesls: 2-Nitor 4-thiocyano aniline (TCN) to 4-Propylthio benzene 1,2-
Diamine

Satge-|
NH; NH;
o Oy o
C- NaOH ™
N
ﬁ 0, N-pmpancl s NO;
2-n1uo-44h§ocyanatoonillne 2-nitro-4-(propy ithicjaniline
Chemical F?rmula: CyHsNA0,2S Chemical Formula: CgHyaNa028 .
Molecular Weight: 195.20 Molgcular Weight. 212.27
satge-)
NH _NH,
1 = . NaSH /@
\
\/\§ Z NO, N-propanol ~"Ng “NH;,
2-nitro-4+(propylthicjaniline 4-{propylthiojbenzene-1,2-diamine
Cramical FW"'!?'. C;H.;;N'O"S Chemical Formula: CQH“NZS
Molecular Weight: 212.27 Molecular Weight. 182.2¢8
Crude Diamine
Satga-y
N2 PO
E.2 High Veccum Distillation J\ ;
el Sio-alie T N N,

4-{propylthio)penzene-1,2-diamine
Chemical Formula: CgHy4N2S Chemical Formula: CgHyaNaS
Molegular Weight: 182.29 Molecular Weight: 182.29
Jrude Dlamine Pure Diamine

4-(propylhic)penzene-1,2-diaming
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Réute of synihesis of Albendazole -

Route qf Synthesis:']"hiourcn to S-methyl isothiourea sulphate

. H Q
o o e | K Lot
NHI + . b - 4 ‘0 Methanal ‘ ‘HN S fe)
Thlmma Dimethylsulphate 2
Chemical Formulg: CH4N2S Chemical Formula: CaHzO4S S.methyl isothiourea sulphate
Molecular Weight: 278.38

Molecular Wﬂiqnl. 76.12 Molecular Weight: 126.13

Route of Synth!smz S-methyl isothiourea sulphate to Albendazole

) md&“ﬂ J )
}1 0 2 NaQH ~Ss N 0 e m’:hwa.
. ™ 4
HO-8-OH + 4017 0" ~ ’ TDI" e i s
HA 87 1 Water OY (o} -
? Mathyl chiorofomate ' /0
S-methyl isotmpea suphate Chemical Formula: 10 : Chemical Formuia: CeHioN2045
. . CHL10; Molecutaemigm-zmz

Molecwﬂ‘-\blg?q 2836 . Molecutar Weight: 84.49

i ™ i
\/\Nﬁz o;\f"r!o " \/\OZ}'" s

%mmmmm-dlmim P methy! (5-{propylthio}1 H-

MF ; .5 c!:?igi's Chemical Formula: Cd-hoNzO,.S benw[dffmidazo!-&yfrme

— Molecular Weight: 206.22 CWMOI Fﬁxﬁi‘%ﬁsﬁs
ecu )

Pur'! ,_j:mlne
5 meshyl £ Albendazole

N-[C (methony carbou{')qm'fm'}

(NEH’)YIH\}D)M% Yl %W
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L
Brief Manufacturing process of Albendazole

Brief Manufggfuring Process of Albendazole:

4-Thiocyano-2-nitro aniline is condensed with n-propyl bromide in the presence of
" sodium hydroxide and n- propanol to form 2-nitro-4-(propylsulfanyl) aniline. 2-Nitro-4-

(propylsylfany!) aniline undergoes reduction in presence of 40% sodium hydrosulfide
solution, fo oiatain 4-(propylsulfanyl) benzene-1,2-ciamine which is further purified by
high vacyum distillation to give Diamine pure.
S-methyl jspthiourea sulphtae and methyl chloroformate in presence of sodium
hydroxide gojution to get intermediate adduct. The wet cake of adduct was added in to 4-
Propyltthhgnylcnc-lz—diamine in presence of methanol and acetic acid mixture to get
crude Albendazole which is further washed with water. Wet cake is treated with

methanol $g get pure form of Albendavole
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 e = A Kalpataru Point, 2nd and
Fax: 24023516 - e 4th floor, Opp. Cine Planet
Website: http://mpcb.gov.in = % Cinema, Near Sion Circle,
Email: cac-cell@mpcb.gov.in %r’ Sion (E), Mumbai-400022

RED/L.S.I (R58)
No:- Formatl.0/CC/UAN
No.0000142425/CR/2212000361

To,

M/s. AARTI DRUGS LTD.,

PLOT NO. T-150, M.1.D.C, TARAPUR
TAL. & DIST.- PALGHAR

Date: 06/12/2022

@

b lnmmhi-n g
Your Service is Qur Duty

Sub:  Grant of Renewal of Consent to Operate under Red/LS| category.

Ref: 1. Consent to Operate obatined under change in product mix vide consent
no. Format 1.0/CC/UAN No. 0000127666/CR/2205000265, Date.
05.05.2022 valid upto 31.08.2022.

2. Minutes of 23rd Consent Committee meeting dtd. 26.11.2022.

Your application No.MPCB-CONSENT-0000142425 Dated 28.06.2022

For: Grant of Consent to Operate under Section 26 of the Water (Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule 6 of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and contfltmn an'rl 8s detziled in the schedule I, I, Il & IV
annexed to this order: N

1. The consent to renewal is granted for a period up to 31/08/2027

2. The capital investment of the project is Rs.72.7 Crs. (As per C.A Certificate
submitted by industry Existing Cl is-Rs. 72.7 Crs + Expansion/increase in C.I,
- Rs. 0.00 Crs)

3. Consent is valid for the manufacture of:

" 'Existing ' ‘Proposed

Prac'!_.g:c:t- 3 f.‘,‘,.j :f' o o 2 Quantity Quantity To_tél_ :UOM;
Products

CYCLOPROPYL AMINE 100 100 [MT/M

1 |[OR] PARA TOLUENE SULPHONYL CHLORIDE 400 0 400 [MT/M
[OR] SALYCYLIC ACID 50 50 |MT/M

2 |SALT RECOVERY 1623 0 1623 [MT/M
3 |SODIUM BENZENE SULPHINATE 150 0 150 |MT/M
4 |CIS BROMO BENZOATE 80 0 B0 [MT/M
5 [BENZENE SULPHONIC ACID 50 0 50 |MT/M
6 INTERMEDIATES OF I[TRACONAZOLE-I 12.11 0 12.11|MT/M
INTERMEDIATES OF ITRACONAZOLE-II 9.29 9.29 |[MT/M

0. C - ndus-ld. -12-2022 04:19:34 pm] Page 1 of 14
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28 isting |- Proposed - -
_ Prodict. Y Quantity. ‘Quantity: ot HOM
5 PARA TOLUENE SULPHONIC ACID SODIUM 100 0 100 |MT/M
SALT
4. Conditions under Water (P&CP), 1574 Act for discharge of effluent:
Description Permitted.{(gn Standards to Disposal Path
; ; : -CMD}. [0 S TR O dr e A i
Recycle 100% to
1. |Trade effluent | 92.6 As per Schedule-l achicue F1i
2. |Damestic effluent 3 As per Schedule-1|On land for gardening
5. Conditions under Air (P& CP) Act, 1981 for air emissions:
' Sr. Stack i Standards fo be
No. No. Déscription of ;tack/ source' gy S
1 S-1 Boiler (10 TPH) 1 As per Schedule -lI
2 S-2 D.G. Set (1250 KVA) 1 As per Schedule -l
Process reactor ( Cis Bromo
* -1l
3 S-3 Benzoate ) 1 As per Schedule -|
i Process reactor { Benzene i ‘
4 | S4 ISulphonic Acid / Para Tollienie . 1 As per Schedute !
| - 'J b NN o Wikl - 1 - ’Jh
. Sulphony! Chloride ) @ L
5 | &8 Propes‘a reactor !C\,rl Propyl 1 |iAs per Schiudabe 4
| Amine)
‘ ' Process reactor | Para Toluene ,
6 S-6  [Sulphony! Chloride Or Cyclo 1 |As per Schedule -ii
Propyl Amine)
7 S-7  |Solvent Recovery System 1} As per Schedule -lI
6. Non-Hazardous Wastes:
Sr No - Type of Waste” Quantity ~UoM Treé‘t:'fhént Disposal
11765 [Kg/Day|Sale Sale to Brick Manufacturer
7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for

ARRTT DRUGS [TD.'CR/UAN No. MPCBE-CONSENT-000013 2325 Tndus-1d 33283 (06-12-2027 041934 pm} Bt 5
/QMS. POG_FO2/00 e

treatment and disposal of hazardous waste:
Sr- Category No./

NG Type Wo:uantrnty UoN_:I“‘_.__ Treatment Disposal
Co-processor
28.1 Process : i through
1 [Residue and | 3758.28 |Ko/m| PrePrOCessing/Co-processing |5 thgrizeq
wastes Preprocessor/
/CHWTSDF
28.1 Process
Residue and Sale to
Waste Glycerin authorised
2 (Generating 545 |[MT/M Recycle* party /
from Cis Bramao CHWTSDF
Benzoate)
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P
Category No,/ Type Quantity .UoM Treatment Disposal

28.1 Process Residue and Sale t ———
3 [Waste HBr Solution (Generating | 215.99 |MT/M| Recycle* [°>€ !0 gﬁwggsi

from Cis Bromo Benzoate) party / D

28.1 Process Residue and

Waste (Methylene Di Chloride . |Sale to authorised
% |Generatibg from Cis Bromo 7.78 MT/M| Recycle® | ooy / CHWTSOF

Benzoate)

28.1 Process Residue and Sale t S
5 |Waste (Butanol (Generating 0.95 |MT/M| Recycle* :e ?gﬂw?.g‘;":

from Cis Bromo Benzoate) party

28.1 Process Residue and :
6 |Waste (HCI 30% Generating 42.93 [MTM| Recycle* [ “; O

from Benzene Sulphonic Acid) o

28.1 Process Residue and

Waste Methanol solution . |Sale to authorised
. (Generating from Cyclopropy! S8 [T} Secycle party / CHWTSDF

Amine)

28.1 Process Residue and

Waste Sodium Hypochlorite . |Sale to authorised
B Solution (Generating from 774 |MIM| Recycle party / CHWTSDF

Cyclopropyl Amine)

28.1 Process Residue and .
9 [Waste 25% NH3 (Generating | "272.8 |[MT/M| Recycle* S:!r:yt? ggtwh_?_ggid

from Cyclopropyl Amine) & i ol 1 P

28.1 Process Residue and "

Waste (HCI 30%) ( Generating . |Sale to authorised
10 from Para Toulene Sulphony! M Recyrie party / CHWTSDF

Chloride)

28.1 Process Residue and

Waste (Sulphonated Qil) ( Sale to authorised
1 Generating from Para Toulene 58 MTM| Recycle* party /| CHWTSDF

Sulphony! Chloride)

28.1 Process Residue and

Waste (Spent H2504) ( . |Sale to authorised
1 Generating from Para Toulene 441.6 IMT/M| Recycle party / CHWTSDF

Sulphony! Chloride)

o " sl < o Page 3 of 14
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Sr
No

Category No./
Type

Quantity UoM

Treatment

Disposal

Co-pracessor
i . |through
S s 1314.53 | Kg/M P'ep'°"3f:'c?r?éf:t‘i2;°cess'"9 Authorized
- Preprocessor/
JCHWTSDF
33.1 Empty
barrels
Jcontainers Sale to
fliners " authorised
14 contaminated 1000 |No/M Recycle party /
with hazardous CHWTSDF
chemicals
/wastes
35.3 Chemical
15 sludge from 1 MT/M Landfill after treatment CHWTSDF
waste water
treatment
Co-processor
35.4 0il and ; . [through
16 | grease 150  |kgm p'e"“’c‘;;":r”l‘r?" E"t'f’:’““’"g Authorized
skimming s Preprocessor/ |
ak JCHWTSDF
373 iy
17 Concentr;tion or 15 MT/M Preprucessujg/(‘_n-lprocessmg Authorized
evaporation /Incineration p .
residues TEREIIOOT,
/CHWTSDF
28.1 Sodium
Sulphate Salt |
Existing
Generating from Sale to
Sodium Benzene & authorised
18 Sulphinate & 203.1 |MT/M Recycle party /
from Proposed CHWTSDF
Para Toulene
Sulphonic Acid
Sodium Salt)
5. 0000143475/ ndus-1d. 33283 (05-12-2072 08:15:34 pm)
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10.

11

1z

13.

14.

15.

16.

17.

18.

Category No./ Type . Quantity UoM: Treatment Disposal

28.1 - Na2504 (Sodium

19 |Sulphate salt) ( Generating 33.6 |MTM| Recycle* Sale to authorised
From Salicylic Acid) party / CHWTSDF

28.1 Mixture of CBB & TBB
20 |(Generating from Cis Bromo 90 MT/M| Recycle*
Benzoate)

Sale to authorised
party / CHWTSDF

* Industry shall ensure disposal of Hazardous Waste to the Actual user
having permissions under Rule 9 of Hazardous and other Waste (M & TM)
Rules, 2016.

The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.

This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government authorities.

The industry shall obtain necessary permission from the Directorate of Industrial Safety
and Health (DISH).

The applicant shall not carry out any excess production or produce new products
without Consent of the Board and without Environmental Clearance wherever it
applicable.

The applicant shall properly collect, transport & regularly dispose-off the Hazardous
Waste to CHWTSDF, in compliance of the Hazardous and other Waste (M & TH)
Rule-2016 through online manifest system...-

Industry shall ensure connectivity-of continuous online Monitoring System i.e. [P
Camera and flow meter installed to,gl;t;iurre;rg\h_e' Zero Liquid Discharge with data logger
and data to be directly transmitted fromidata logger to the MPCB server.

The applicant shall comply with the conditionsof the Environmental Clearance granted
vide letter No. SEAC-2014/Cr-392/TC-2, Dtd. 28.01.2016.

The industry shall dispose the by-products as Hazardous waste and shall comply the
provisions of Hazardous & Other Wastes (M & TM) Rules,2016.

This Consent is issued without prejudice to the order passed as may be passed by the
Hon’ble NGT, in the matter O.A, No. 1038/2018.

The previous consent was issued pursuant to the Minutes of the 4th Technical
Committee meeting under change in product-mix held on 19.02.2022 & 22.02.2022.
The previous Consent was issued based on self-assessment of Pollution Load
submitted by you in Board's prescribed format and Certificate of “No Increase in
pollution load” issued by Goldfinch Engineering Systems Pvt. Ltd., vide letter dtd.
08.12.2021. If any violation and / or submission of misleading information are noticed,
then the consent issued under MoEF & CC Product Mix Circular dtd. 14.12.2006 will
stand automatically cancelled and you have to follow the procedure of EIA Notification,
2006 and Amendments thereof for obtaining Environmental Clearance.

This consent is issued pursuant to 23rd Consent committee meeting dtd. 26.11.2022.

0. = ndus-Td. - 4:19:34 pm) Page 5 of 14
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19. The applicant shall make an application for renewal of consent 60 days prior to date of

expiry of the consent.
This consent is issued as per communication letter dated 03/11/2022 which is

approved by competent authoerity of the board.

esicie’l
1fhba83é
Basadade

97cds558|

Received Consent fee of -
Transaction Type .

Sr.No Amount(Rs.) Transacﬁo_n/DR.Nn. Date
1 | 500000.00 |TXN2206003340 30/06/2022|Online Payment

Copy to:
1. Regional Officer, MPCB, Thane and Sub-Regional Officer, MPCB, Tarapur |
- They are directed to ensure the compliance of the consent conditions.

2. Chief Accounts Officer, MPCB,Sion, Mumbai

AARTT BRUGY LTD./CR/UAN No.MPCE-CONSENT-0000 142325/ ndus-1d. 33287 [06-12-2022 04 1934 pml Page 6 of 16
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SCHEDULE-|
Terms & conditions for compliance of Water Pollution Control:

As per your application, you have segregated trade effluent into weak stream &
strong stream and provided Effluent Treatment Plant (ETP) comprising of:

i) Strong COD/TDS stream of 39.1 CMD - Treatment system comprising of
Primary (Collection tank, Neutralization tank, Equalization tank, Flash mixer,
Primary Clarifier/Primary Settling Tank) ., Stripper followed by Multi effect
evaporator (3 stage) with design capacity of 360 CMD. The MEE condensate is
treated in weak stream ETP.

i) Weak COD/TDS stream of 53.5 CMD - Treatment system comprising of
Primary (Collection tank, Neutralization tank, Equalization tank, Flash mixer,
Primary Clarifier/Primary Settling Tank), Secondary (Activated sludge process),
Tertiary (Pressure sand filter, Activated carbon filter), Advance treatment
(Reverse osmosis, RO reject shall be send to MEE) with design capacity of 120
CMD.

The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent and recycle the entire treated effluent into the process for various
purposes such as for cooling, process & Scrubbing with metering system so as to
achieve Zero Liquid Discharge. There shall be no discharge on land or outside
factory premises.

The high COD effluent generated from sister concern units located at a)Plot No.
N- 198, 199 & N-229 -(72.2 CMD);"b) Plot No. E-9/3 & 4 (7.23 CMD), C) Plot No.
W-60 (B), 61 (B), 62 (B), 71 (B);-72(B), 73 (B) - (0.66 CMD), d) Plot No. G-60 -
(132.1 CMD) and e) Plot No. E-1,21 & 22.-.(39.1 CMD) shall be treated in the Multi
Effect Evaporator provided at M/s. Aarti Drugs Ltd., Plot No. T -150, MIDC Tarapur
and it is joint & several r%ﬁSlb ﬂi.g[ -all the units, if fails to achieve the
emission discharge standard n the consent, above mentioned units
should stop the manufactunng at . In case of non- compliance, all units will
be jointly & severally liable for the any Iegal action.

Industry shall ensure connectivity of continuous online Monitoring System i.e. IP
Camera and flow meter installed to ensure the Zero Liquid Discharge with data
logger and data to be directly transmitted from data logger to the MPCB server.

As per your application, you have provided Septic Tank followed by Soak pit for
the treatment of 3 CMD of sewage.

The Applicant shall operate the sewage treatment system to treat the sewage so
as to achieve the following standards.

SriNo- Parameters Standards (mg/l)
1 Suspended Solids Not to exceed 50
2 BOD 3 days 27°C Not to exceed 30

Page 7 of 14
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56

C] The treated sewage shall be recycled for secondary purposes to the maximum
extent and remaining shall be discharged on land for gardening within premise
after confirming above standards. In no case, sewage shall find its way for
gardening / outside factory premises.

3. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps

to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

5. The Applicant shall comply with the provisions of the Water (Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
‘ as contained in the said act:

Sr. No. Purpose for water consumed e St e bl
1 tndus_tnal Cooling, spraying in mine pits 365.00
or boiler feed
| i Domestic purpose Sll bR 3510__ £
i { 3 Pracessing whereby water gets polluted - l

& pollutants are easily hiodegradable

Processing whereby water gets polluted |
4. |& pollutants are not easily 0.00 i
biodegradable and are toxic

5. |Gardening 15.00

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidélines.

AERTT DRUGS LTD./CR/UAN No. MPCE-CONSERT-0000 T X345 Tndus-1d.33283 (06-12-2022 031934 pinl
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SCHEDULE-II
Terms & conditions for compliance of Air Pollution Control:
" 1. Asper your application, you have provided the Air pollution control (APC) system and erected
following stack (s) to observe the following fuel pattern:
APC System'~ " Stack : :
Stack . : LiviType: of Sulphur
No. Source: . provided/prop Height(in. Fuar 2 Contentlin% Pollutant; Standard
ased mtr) ;
50
Briguette - Mg/Nm’
1700
204
Kg/Hr 0.06 502
i Kg/Da
51 Boiler Multi Cyclone 48.00 g/Loay
Scrubber 50
(OR) Coal 0.5 TPM W
1700 b
Kg/Hr 408
S02 Kg/Day
D.G. Set Acoustic HS TPM M ?ﬁm’
$2 | (1250 | Enclosure 7.00 LS;SO 1 g
KVA) Stack 502 ot
Ka/Day
30
Process HCL )
reactor ( Mg;‘Nm
Cis i M 3
3 1 arao Scrubber 30.00 |- 0-NA- - A NISE | iy
Eenl;oate HBr |3 Mg/Nm’
‘ Benzene |5 Mg/Nm’
Process e » 30
reactor ( W [l et HCL Ma/Nm?
Benzene g/nm
Sulphonic e
S-4 Acid / Scrubber - 0 --NA-- - NH3 30 )
Para Mg/Nm
Toluene 502
Sulphonyl 0 PPM
Chloride ) [process) 5
Process : )
reactor Chlorine | 5 Mg/Nm
55 (Cyclo Scrubber 30.00 |-0--NA-- - 30
Propyl HCL
Amine) Mg/Nm’®
Process 35
reactor ( Acid Mist 3
5- Para Mot
6 Toluene Scrubber 30.00 - 0 --NA-- - 5
Sulphonyl HCL
Chloride ) Mg/Nm’
Solvent Chiller to 35
5-7 |Recovery| condensor and | 30.00 |- 0 --NA-- - Acid Mist N
System scrubber Mg/Nm
(D.G Set stack height shall be above roof of the building)
2. The Applicant shall provide Specific Air Pollution control equipments as per the conditions of EP
Act, 1986 and rule made there under from time to time/ Environmental Clearance /| CREP
guidelines,

mmwmnmtmmmmmmm: Page 9 of 14
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The applicant shall operate and maintain above mentioned air pollution control
system, so as to achieve the level of pollutants to the following standards:

Parameters ; Standards (ma/l)
Total Particulate Matter Not to exceed 30 mg/ Nm3
The Applicant shall obtain necessary prior permission for providing additional contraol
equipment with necessary specifications and operation thereof or aiteration or

replacement/alteration well before its life come to an end or erection of new pollution
control equipment.

The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

Solvent Management shall be carried out as follows:

a. Reactors shall be connected to Water / Chilled Water /Brine Condenser system.

b. Reactars and solvent handling pumps shall have mechanical seals to prevent the
leakages.

¢. The condensers shall be provided with adequate Heat transfer area (HTA) and
residence time so as to achieve more than 97% overall recovery

d. Solvents shall be stored in 2 separate space specified with all safety measures.

e. Proper earthing sha!l be provided in all the equipment’s, wherever solvent
handling is done.

f. Entire plant shall be flame proof The solvent storage tanks shall be provided with
breather valve to prevent losses.

g. All the solvent storage tanks shall be connected with vent condensers with Water
/ chilied water / Brine circulation.

h. Fugitive emissions shall be controlled at 99.95% with effective chillers.

i. Solvent transfer shall be through pump.

j. Metering and control of quantities of active ingradients to minimize wastes.
k. Use of automatic filling to minimize spiliage.

I. Use of close feed system into batch reactors.

m. Venting equipment through vapour recovery system.

Page 10 of 14
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SCHEDULE-1II |
Details of Bank Guarantees: r

Sr Consent - Ry : I
LU (C2ES - Amtof BG. :»Submission LA
nf'c'j €20 U Imposed .7 Period Pu_rppse of §G
S LY e [ S e T i B ; i e T

Towards Operation
and Maintanance of

Rs. 5.0 Existing to be Pollution Control

1| CtoO Lakh estimsded Systems and 31.08.2027 | 28.02.2028

complaince of |
consent conditions g

Compliance ' - Validity: }
Period Date. 7

The above Bank Guarantee(s) shall be submitted by the applicant in favour of
Regional Officer at the respective Regional Office within 15 days from the date of

issue of Consent.
BG Forfeiture History
P Consent-. " Amoﬂug £oF . submission -Purpose ?'.Amo;é’t o Rea;gn of
lCZE/CZ_O/ C2R) imposed - Pe.rlmd__ af BG | -Faorfeiture . Forfeiture
NA
BG Return details
Srno., Consent (C2E/C20/C2R) BG imposed Purpose of BG . Amount.of BG Returned
"'NA
i
|
G . ndus-Td. = 1934 pm)
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SCHEDULE-IV
General Conditions:
1. The Energy source for lighting purpose shall preferably be LED based
The PP shall harvest rainwater from roof tops of the buildings and storm water drains to

recharge the ground water and utilize the same for different industrial applications within
the plant

3. Conditions for D.G. Set

a) Naoise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically.

b) Industry should provide acoustic enclosure for control of noise. The acoustic enclosure/
acoustic treatment of the room should be designed for minimum 25 dB (A) insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion loss of 25 dB (A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

¢) Industry should make efforts to bring down neise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measures.

d) Installation of DG Sat must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and preventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use.

f) D.G. Set shall be operated only in case of power failure,

@) The applicant should not causz any nuisance in the surraunding area due to operation of
D.G. Set,

h) The applicant shall comply with the notification of MoEFCC, India on Environment
(Protection) second Amendment Rules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding noise limit for generator sets run with diesel.

The applicant shall maintain good housekeeping.

5. The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not to cause any nuisance / poliution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

6. The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not been granted/without prior consent
of the Board.

7. The industry shall ensure that fugitive emissions from the activity are controlled so as to
maintain clean and safe environment in and around the factory premises.

8. The industry shall submit quarterly statement in respect of industries obligation towards
consent and pollution control compliance's duly supported with documentary evidences
(format can downloaded from MPCE official site).

9. The industry shall submit official e-mail address and any change will be duly informed to the
MPCB.

10. The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Notification No. B-29016/20/90/PCI-L dated. 18.11.2009 as amended.

11. The Board reserves its rights to review plans, specifications or other data relating to plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effluent or in connection with the grant of any consent
conditions. The Applicant shall obtain prior consent of the Board to take steps to establish
the unit or establish any treatment ana disposal system or an extension or addition thereto.

= 0. g ndus-Td. - +19:34 pm]
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12.

13,
14.

15.

16.

17.

18.

19,

20.

F &

22.
23.

24,

25.

The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

The PP shall provide personal protection equipment as per norms of Factory Act 1948

Industry should monitor effluent quality, stack emissions and ambient air quality
monthly/quarterly.

Whenever due to any accident or other unforeseen act or even, such emissians occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control equipments, the production process connected to it shall
be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

The industry shall recycle/reprocess/reuse/recover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused /recovered and only waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/fenvironment.

An inspection book shall be opened and made available to the Board’s officers during
their visit to the applicant.

Industry shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981
and Environmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (Www:mpcb.gov.in).

Separate drainage system shallfﬁggﬁm,lgé'd for collection of trade and sewage
effluents. Terminal manholes shall be p "Efc'féd at the end of the collection system with
arrangement for measuring the flow. No effluent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

Neither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surrounding area.

The industry shall take adequate measures for control of noise levels from its own
sources within the premises so as ta maintain ambient air quality standard in respect
of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and 6 a.m.

The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities related
to Environment and irrigation field where treated effluent is used for irrigation.

The applicant shall provide ports in the chimney/(s) and facilities such as ladder,
platform etc. for monitoring the air emissions and the same shall be open for
inspection tofand for use of the Board’s Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as 5-1, 5-2, etc. and these
shall be painted/ displayed to facilitate identification.

Page 13 of 14
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26.

27

28.

29,

30.

.,

32.

33

The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th
June of every year.

The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained,

The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of trees planted by September end.

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions,

The firm shall submit to this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992,

You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operation therecf or alteration or shall ensure
repiacement of poliution control system or its parts after expiry of its expected life as
defined by manutacturer 50 as to ensure the compliance of standards and safety of the
operation thereof.

The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technological improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

This certificate is digitally & electronically signed.
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Exhibit -1’ |55
MAHARASHTRA POLUTION CONTROL BOARD  +

Tel: 25802272 . Regional Office, Thane

{‘ Fax:25805398 i o 5" Floor, Office Complex 4\ | _

| e —re——— Bldg—' 'H : =
Website: http://mpeb.gov.in @ - Near Mulund Check Naka, =) 7/ 2014

| E-mail Id: rothane@mpcb.gov.in _—= Wagle Estate, Thane-400 604. |

No. MPCB/ROT/VCD/ 2509090001 AR Date : 09/09/2025

To,

M/s. Aarti Drugs Ltd,

Plot No: T-150, MIDC Tarapur,
Tal. & Dist. Palghar,

———— e

Your Service is Qur Duty

Sub:- Voluntary Closure Direc 3A of the Water (P&CP) Act,
1974 and u/s 31 A of the Air (P&CP) Act, 1981,

Ref: - 1) Consent granted by Board.
2) Telephonic message of HCL gas leakage incidence received
from SRO Tarapur- dtd. 08/09/2025.
3) Visit of Boards official dtd. 08/09/2025.
4) Action proposal submitted by SRO Tarapur-| vide legal action
no. MPCB- LEGAL_ ACTIONS- 2511 19002 dtd. 09/09/2025.

WHEREAS, you are operating the industry in the poliution prevention area
declared under the Provisions of the Water (P&CP) Act, 1974 and the Air (P&CP) Act,

1981 and the Hazardous & Other Wastes (Management & Transboundary Movement)
Rules, 2016.

AND WHEREAS, the Board had granted the conditional consent to operate
under Section 26 of the Water (Prevention & Control of Pollution) Act, 1974, under
Section 21 of the Air (Prevention & Control of Pollution) Act, 1981 and Authorization

under Rule 8 of the Hazardous & Other Wastes (Management & Transboundry
Movement) Rules, 2016.

AND WHEREAS, it was also obiigatory on your pant te provide adequate and
efficient pollution control devices and take adequate measures to control air & water

pollution from all sources S0 as to achieve the standards prescribed in the Environment
(Protection) Act, 1986.

AND WHEREAS, it is reported that, during the chlorosulfonation process at
PTSCL section, the HCI gas is generated continuously which is absorbed in the water
scrubber using a chilled falling film system. During this operation, An incident of HCI gas
leakage through the manhole of the scrubbing tank occurred. Owing to high atmospheric
humidity, the HC| gas appeared more intense in the surrounding area on 08/09/2025 at
6:41 PM. however no casualty reported.

AND WHEREAS, you have failed to prior report of occurrence of incidence to
MPC Board.

O
The Regional Officer, Thane hereby directed you to voluntarily closed down your
chlorosuifonation process at PTSCL section as precautionary measures and safety
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purpose in order to avoid further mishap. Also, you are hereby directed not to carry
out chlorosulfonation process at PTSCL section for further batches till further order
from DISH Authority NOC and MPC Board and required to submit a comprehensive
safety audit report from DISH before resuming operations of the affected scrubbing

tank area.

In case of your failure to comply these directions, further suitable action which
may be deemed fit, as per the provisions of the Environmental Act's will be initiated
against your unit, which may please be noted.

This is issued with the post facto approval from competent authaority.

For and behalf of M.P.C. Board,

(;;r;\ksabnis)

Regional Officer, Thane
Copy submitted to:-
1. Hon'ble Chairman, M.P.C. Board, Mumbai.
2. The Member Secretary, M.P.C. Board, Mumbai.
3. Assistant Secretary {Technical) M.FP.C. Board, Mumbai
4. Law Officei M.F.C. Boaid, Murmibai.

Copy to:
Sub Regional Officer, MPC Board, Tarapur I- It is directed to ensure that these directions

to be served to the industry and submit the compliance immediately.
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EXHIDEJC -3 Factory : Plot No. T-150, F6

M. 1. D. C., Tarapur, Tal. Palghar,

i i Dist. Palghar Pin - 401 506.
Aarti Drugs Limited Ole, Pugha’ Pln.- 401 5.
Manufacturers of : Bulk Drugs & Chemicals :HV:‘I:: m;gg;ugs.com

e

To,
The Regional officer,
Maharashtra Pollution Control Board,

¥ N SOLUNKE

5™ Noor, office complex building, AREAMUVESD \ o
: URANGABAD
Near Mulund Check Naka, Reg Ne 11288

Exper Jate

Wagle estate, Thane - 400 604,

Subject : Compliance with Voluntary Closure Direction er )¢
(Prevention & Control of Pollution) Act, 1974 and under section 31 A of Air

(Prevention and Pollution) Act, 1981

Reli: 1. Voluntary closure direction vide letter no. MPCB/ROT/VCD/2509090001 dated
09.09.2025

Dear Sir,

With reference to the above-mentioned voluntary closure direction issued on 09.09.2023, we
hereby confirm that as a precautionary and safety measure, we have immediately stopped the
production activity of the Chlorosulphonation Section (PTSCL) at our unit,

For your kind perusal, we are attaching herewith a brief incident report (Annexure-I), which
provides details of the cvent and the subsequent actions taken at our end. The Factory Inspector
(DISH, Palghar) has also visited our unit for assessment. The visit report (Annexure-II) has been
prepared and is enclosed herewith. for your kind reference.

We assure you that our company is committed to maintaining the highest standards of
Environmental, Health & Safety (EHS) practices. All necessary corrective and preventive measures
are being implemented to avoid recurrence of such incidents.

We shall keep MPCB updated on further progress and compliance actions as directed,

Thanking you for your guidance and support.
Yours faithfully,
For M/s. AARTI DRUGS LTD.

%

Authorized Sjgnatory

Copy to:
1. Sub-Regional Officer, M.P.C. Board, Tarapur-I, MIDC Tarapur.

Attachments :
1. Annexure-1 (Brief description of incident)
2. Annexure-II (Factory Inspector visit report)

Corporate Office  : MAHENDRA INDUSTRIAL ESTATE, GROUND FLOOR, PLOT NQ. 108-D, ROAD NQ. 29, SION (E),

MUMBAI - 400 022. MAHARASHTRA, INDIA. TEL.: 2407 2249 / 24072449 | 24072437 / 2401 9025
Fax: +81-22- 2407 3462 / 2407 0144 Email : admin@aartidrugs.com « Websile: www,aartidrugs.com

Regd. Office : PLOT NO. N-198, M.L.D.C., TARAPUR, TAL. PALGHAR, DIST. PALGHAR, PIN - 401 508,

Tel.: 02525-270259 / 271699 / 9970052098 Fax : (912525) 273368
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MAHARASHTRA POLUTION CONTROL BOARD T+

Tel: 25802272 Pr— Regional Office, Thane "~
Fax : 25805398 A—. 5™ Floor, Office Complex

: Bldg.,
Website: http://mpcb.gov.in W Near Mulund Check Naka,

E-mail Id: rothane@mpcb.gov.in Wagle Estate, Thane-400 804,

No. MPCB/ROT/VCD/ 2509090001 Date : 08/09/2025
T, Alz, 1: .
M/s. Aarti Dru td, :‘.' LIFE =£

s Nfre.

Plot No: T-150, MIDC Tarapur,

Tal. & Dist. Palghar. Your Service is Our Duty

Sub:- Voluntary Closure Directions u/s 33A of the Water (P&CP) Act,
1974 and u/s 31 A of the Air (P&CP) Act, 1981.

Ref: - 1) Consent granted by Board.
2) Telephonic message of HCL gas leakage incidence received
from SRO Tarapur-| dtd. 08/09/2025.
3) Visit of Boards official dtd. 08/08/2025.
4) Action proposal submitted by SRO Tarapur-i vide legal action
no. MPCB- LEGAL_ ACTIONS- 251119002 dtd. 08/09/2025.

WHEREAS, you are operating the industry in the pollution prevention area
declared under the Provigions of the Water (P&CP) Act, 1974 ana the AIr (F&UF) Act,
1981 and the Hazardous & Other Wastes (Management & Transboundary Movement)
Rules, 2016

AND WHEREAS, the Board had granted the conditional consent lo operate
under Section 28 of the Weter (Prevention & Control of Poliution) Act, 1874, undar
Section 21 of the Air (Prevention & Control of Pollution) Act, 1881 and Authorization
under Rule 8 of the Hazardous & Other Wastes (Management & Transboundry
Movement) Rules, 2016.

AND WHEREAS, it was also obligatory on your part to provide adequate and
efficient pollution control devices and take adequate measures to control air & water
pollution from all sources so as to achieve the standards prescribed in the Environment
(Protection) Act, 1986.

AND WHEREAS, it is reported that, during the chlorosulfonation process at
PTSCL section, the HCI gas is generated continuously which is absorbed in the water
scrubber using a chilled falling film system. During this operation, An incident of HCl gas
leakage through the manhole of the scrubbing tank occurred. Owing to high atmospheric
humidity, the HCI gas appeared more intense in the surrounding area on 08/09/2025 at
6:41 PM. however no casualty reported.

AND WHEREAS, you have failed to prior report of occurrence of incidence to
MPC Board.

NOW THEREFORE, in exercise of powers conferred upon me by the Board
uls. 33A of the Water (P&CP) Act, 1974 and u/s 31A of the Air (P&CP) Act, 1881. |
The Regional Officer, Thane hereby directed you to voluntarily closed down your
chlorosulfonation process at PTSCL section as precautionary measures and safety
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purpose in order to avoid further mishap. Also, you are hereby directed not to carry
out chlorosulfonation process at PTSCL section for further batches till further order
from DISH Authority NOC and MPC Board and required to submit a comprehensive
safety audit report from DISH before resuming operations of the affected scrubbing
tank area.

In case of your failure to comply these directions, further suitable action which
may be deemed fit, as per the provisions of the Environmental Act's will be initiated
against your unit, which may please be noted.

This is issued with the post facto approval from competent authority.

For and behalf of M.P.C. Board,

(I%Ksabnis)

Regional Officer, Thane
Copy submitted to:-
1. Hon'ble Chairman, M.P.C. Board, Mumbai.
2. The Member Secretary, M.P.C. Board, Mumbai,
3. Assistant Secretary (Technical) M.P.C. Board, Mumbai.
4. Law Officer M.P.C. Board, Mumbai.

Copy to:
Sub Regional Officer, MPC Board, Tarapur I- It is directed to ensure that these directions

to be served to the industry and submit the compliance immediately.

Page 2 of 2
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Annexure - [

On 8th September 2025, during scrubbing operations, hydrogen chloride (HCI) gas leaked
from the manhole of the IICL scrubber storage tank.

The leakage was caused due to a erack in the HDPE welding joint near the manhole. As
per the standard process, HC| gas generated from the chloro-sulfonation reaction is absorbed in
the water scrubber (with chilling system), enriched water is recirculated through scrubbers

(including venturi), packed column (falling film type) and finally concentrated to = 30% HCI acid.

HCL gas is generated at a rate of max. 50 kg/Hr from this reaction. The acid concentration is
checked by density, after which it is transferred to the main storage tank.

The 20” manhole of the tank caused by cracking of HDPE joint to tank, a gap is created
through which a HCL gas is escaped into atmosphere and this gas is then wrned into white foggy
environment due to moisture in atmosphere. Since 30% HCI acid produces strong fumes on
contact with atmospheric moisture, dense vapors were observed. Factory management
immediately stopped the HCL gas supply to scrubber tank and attended the leakage.

The security guard at Gate No. 2 noticed the leakage and immediately informed the Safety
Officer. The Safety Officer instructed the production team to stop the chloro-sulfonation reaction
and activate the standby scrubber (Scrubber No. 2). The company emergency squad reached the
spot immediately and spray the water to absorb and dilute the HCI fumes. Then water is collected
in pit & transferred to ETP for the further treatment.

The leakage continued for about 5-6 minutes, and the situation was brought under control
within 10 minutes. The fire brigade arrived but did not need to intervene as the situation was

already under control.

No injury / casualty / first-aid case was reported.
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= Aarti Drugs Limited

Manufacturers of : Bulk Drugs & Chemicals

Factory : Plot No. 1-130

M.1.D.C.. Tarapur, Boisar,

Tal, Palghar. Dist. Palghar Pin-401 506.
State - Maharashtra, INDIA

Web. : www.anrtidrugs.com

Maob. : 9172225037

To,

Member Secretary

Maharashira Pollution Control Board,
Kalpataru Point, Sion Circle,

Mumbali 400 072.

(Period from Oct-2023 To March-2024)

A) | GENERAL
1 Name of the Industry: M/s. AART]I DRUGS LTD, PLOT NO. T-150
UAN No. of Consent to Operate Format 1.0/CC/UAN No.0000142425/CR/2212000561
issued by MPCB -
Validity of Consent to Operate! 31/08/2027
2 T.ocation (Address) of the Industry: : | PLOT NO. T-150, MIDC TARAPUR, TAL. & DIST-
¥ PALGHAR, Maherashira - 401506, |
Latitude and longitude of location : . Latitude - 19¥4800.09"N =
i Longimde - 72°43'17.04"E
3 | Registered Office Address: [Plot No. N-198, MiDC Tarapur, Tal & Dist Palghar, -
| Maharashira - 401506
4 | Moath & Year of establishment: | Mar, 2017
9 Details of consents/authorization and Format1.0/CC/UAN No. 0000142425/CR/2212000361
its validity 31/08/2027
6 No. of workers employed 142 Nos.
7 No. of electrical connections with Electrical connection : | No.
service numbers: Service Number : 003019043360
Total connected load 4500 KW 35
Electric consumption per tones of Attached as per Annexure I
product manufactured:
Percentage enhancement in energy: | 913 % Electricity consumption increased in Oct-23 to Feb-24
Saving as compared to previous year: | & compared to the previous period Apr-23 to Sep-23.
8 Number of D.G. Set & their | 1No DG set (Capacity - 1250 KVA)
capacity :
9 Namc/Residential address of all | Attached as per Annexure 1
directors/partners:
10 | Telephone  Nos:(Residential & +91-9960595152
Industrial) Fax No:
E-mail of Industry : 1150safetv@aartidrugs.com
E-mail of Partners/Directors: sanjeypatil@aartidrugs.com

CORPORNTE OFFICE . MAHENDRA INDUSTRIAL

REGH. OFY1CE

MUMBA! - 400 022 MAHARASHTRA INDIA. TEL
Fax +31-22-2407 3462 / 2407 (144

PLOTNO N-188. MIDC

Tei 02525-270250 / 271699 / BUTNO5A S8 Fax

ESTATE, GROUND FLOQR PLOT NO 108-D, ROAL NO. 28, SION {E).
2407 2245 / 24072440 | 24072437 { 2401 3025
Email admin@aartidrugs com « Website www sartidrugs com

TARAPUK TAL PALGHAR. DIST PALGHAR, PiN 401 508
012525) 273388
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No. of shifts & timings

Four Shifis As :

- 15t Shift 07:00 to 15:00

° 2nd Shift 15:00 to 23:00

= 3rd Shift 23:00 to 07:00

. General Shift 09:00 to 17:30

12

Name & Address of the in cbarge of | Mr. Yogesh Shelke
Environment / Safety | At-post - Mahavir kunj, Katkar Pada, Boisar - 401501,

Division/Cell/Unit :

13

No. of days during which production | 354 days
activities were in operation during Atuched as perAx_mexnreI[l

the Audit period covered :

14

Has the industry obtained ISO 9000/ SO Certificates are certified by TUV Nord. .
1SO 14000/ OSHAS 18000/ Any 1SO 9001:2015 (Valid from 24.08.2022 to 11 07.2025)

other EM litation/Certification SO 14001:2015
recognition? (If yes, please mention
thie year of certification and validity)

(Valid from 24.08.2022 10 11.07.2025)
1SO 45001-2018 (Valid from 24.08.2022 to 11.07.2025)
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IN THE HIGH COURT OF
JUDICATURE AT BOMBAY
CIVIL APPELLATE
JURISDICTION

SUOMOTO WRIT PETITION NO. 2
OF 2025

In Ref: Gas Leak at Palghar Boisar
Mabharashtra Industrial Development
Corporation (MIDC)
..Petitioner
Versus

The State of Maharashtra & ors
..Respondents

e s s ok ool e s o sl sk ook ok ok 3 ol o ol ok ke o o e ke

AFFIDAVIT IN REPLY ON
BEHALF OF RESPONDENT NO 2

kb hhktddtd kb d b h bt bk rhhthiedd

Dated this 23 day of September, 2025.

Jaya Joil-Bagwe,
Advocate for Respondent No. 2,
105, Vardhaman Chambers,

17 G, C.P.Street, Fort,

Mumbai - 400 001.

Email: jayajoil@yahoo.com




